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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYOERABAD BENCH HYDERABAD-

C.P. ND.37/98 in 0 A NG.?30/97
Batdeen: : e R DtJoP Order: 24.4. 98.

Sri Ramuly i y . . )
7:.App11cant.

W Sri R .8, fenan, Chiof Postmaster General
AJP. Circle, Dak Sadan, ﬂblds, Hyderabad,

a..-

Y ..RBSpondBnt.

Counsel Por the Applicant : MriKrishna Davan

Counsel for. the Bespondants : Mr.V.Vinod Kumar

THE|HBN'BLE SHRI R.RANGARARIANA ; MEMBER (A) "
THE HON'BLE SHRI B.S.JA PARAMESHWAR . : MEMBER (3J)
THE| TRIBUNAL MADE THE'FULLGUING ORDER & '

-

o

- -

Rs the learned counsel fur the appllcant does not wish to.
pursue this CaP. as the directions: in the O, o'y have been complled
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The C.P, is closed.
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DEPUTY REGISTRRR

1. &ri A U B Menon, Chie f Postmaster’ General, A.P, Circle,
..Bek sadan, Abids, Hyderabad.,

Zﬁ.Dne copy to Mr.Krishne Besvan, Advoca te,CAT Hyderabad.
3. One copy to Nr.U.Ulnod Kumar ,Add1.CGSC,CAT, Hyderabad.,

C1

¢ DOne duplicate copy.
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